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भारत सरकार  

 GOVERNMENT OF INDIA 

कार्ाालर् महानिरं्त्रक एकस्व,अनभकल्प और व्यापार निह्न 

Office of The Controller General 
Patents, Designs & Trade Marks 

वाभिज्य और उद्योग मंत्रािय  
Ministry of Commerce & Industry 

उद्योग संवर्शन और आंतररक व्यापार भविाग   
Department for Promotion of Industry and Internal Trade 

  

 
 
 
 
 
 
 
 

बौद्धिक संपदा िवन   
BOUDDHIK SAMPADA BHAWAN 

प्लॉट न. 32/Plot No. 32,  

सैक्टर -14/Sector 14,  

द्वारका/Dwarka, 

नई भदल्ली/New Delhi -78,  

िारत/India 

दूरिाष/Tel: +911125300205 

ई-मेि/E-Mail: cgoffice.in@nic.in     

वेबसाइट/Website: www.ipindia.gov.in  

 

Advertisement 

Applications are invited from eligible candidates for hiring 20 Contractual Manpower in the 

capacity of Consultant, Research Associate and Young Professional for Indian Intellectual 

Property (IP) Office located at New Delhi and may be required to visit Indian Intellectual 

Property (IP) Offices located at Mumbai, Chennai, Kolkata, Ahmedabad and Nagpur as per 

requirement.  

For more details and online application for said posts, please visit the official website 

www.ipindia.gov.in 

Opening Date for Online Applications: 03rd February 2026. 

Closing Date for Online Applications: 12th February 2026.  
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